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[Shri L. N. Mishra] !
{3) A copy each of the following
Notifieations under section
TA of the Coal Mines Provi-
dent Fund and Bonug Sche-

mes Act, 1048: —

{i) The Coal Mines Provident
Fund (Second Amendment)
Scheme, 1967, published in
Notification No, G.S.R.
859 in Gazette of India
dated the 3rd June 1967.

Papers laid

(ii) The Andhra Pradesh Coal
Mines Provident Fund (Se-
cond Amendment) Scheme,
1967, published in Notifica-
tion No. G.SR. 860 in
Gazette of India dated the
3rd June, 1967.

(iii) The Rajasthan Coal Mines
Provident Fund (Second
Amendment) Scheme, 1967
published in  Notification
No. GS.R. 861 in Gazette
of India dated the 3rd
June, 1967.

(iv) The Neyveli Coal Mines

Provident Fund (Second

Amendment) Scheme, 1967,

published in Notification

No. G.5.R. 862 in Gazette of

India dafed the 3rd June,

1967,

(v) The Coal Mines Provident

Fund (Third Amendment)

Scheme, 1887, published in

Notification No. G.S.R. 863

in Gazette of India dated

the 3rd June, 1967.

(vi) The Andhra Pradesh Coal
Mines Provident Fund
(Third Amendment)
Bcheme, 1867, published in
Notification No, G.S.R. 864
in Gazette of India dated
the 3rd June, 1867.

¢vil) The Rajasthan Coal Mines
Provident Fund (Third
Amendment) Scheme, 1067,
published in Notification No.
GSR. 885 in Gazelle of
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India dated the 3rd June,

1967,
(viii) The Neyveli Coal Mineg
Provident Fung (Third

Amendment) Scheme, 1987,
published in Notification
No. G.S.R. 886 in Gazette
of India dated the 3rd
June, 18687. [Placed in Lib-
rary. See No. LT-721/67].

(3) A copy of Government Re-
solution No. WB-12 (2)]67
dated the 29th April, 1987,
announcing acceptance of the
recommendations made by
the Central Wage Board for
Heavy Chemicals and Ferti-
lizers Industry, for the grant
of interim relief. [Placed in
Library. See No, LT-722/67].

Rerorr OF THE COMMITTEE TO STUDY
THE QUESTION OF LECISLATION OF
ABORTION

The Deputy Minister in the Minis-
try of Health and Family Planning
(Shri B, 8. Murthy): I beg to lay oa
the Table a copy of the Report of the
Committee to study the question of
Legislation of Abortion. [Placed in
Library. See No. LT-723/67].

15.09 hrs.
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